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[FT. /. 12037/57/2012-UP/NH-II (PT-III)/3D]
g e, AT

NOTIFICATION
New Delhi, the 10th July, 2026

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

S.0. 3766(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 2363(E) dated 08th May, 2026 , published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for construction o( two lane / four laning with paved shoulder etc.,)
Maintenance, management and operation of Ring Road (Phase-11) in the stretch of land from Km 0.000 to Km 21.888
in the district of RAEBARELI in the state of UTTAR PRADESH.

And whereas the substance of the said notification has been published in “The Indian Express (English)”
and “Hindustan (Hindi)” both dated 15th May, 2026; under sub-section (3) of section 3A of the said Act;

And whereas the the Competent Authority has not received any objections filed under Section 3-C;
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submitted its report to the Central Government;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers

conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Stretch of land from
Km. 0.000 to Km. 21.888 of Ring Road (Phase-11) in the district of RAEBARELLI in the state of UTTAR

PRADESH

State: UTTAR PRADESH

District: RAEBARELI

SI. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

1

6

Taluk: Raebareli

Village: Didauli

1

817

Private

Agriculture

0.1872

Arun Kumar S/o
Ramesh Chandra,
Khunkhun S/o Ram
Kumar, Deshraj S/o
Ishwardeen,
RamshankKar,
Sahajram S/o
Ishwardeen, Saroj
Kumar S/o Ram
Kumar, Parul D/o
Late Manoj Kumar,
Smt Ramwati W/o
Late Rameshwar,
Brijendra Singh,
Brijesh Kumar,
Amresh Kumar, Arpit
Kumar, Sushimita.
tanu, Aachal S/D/O
Rameshwar

818

Private

Agriculture

0.027

Ramchandra S/o
Shivbalak

819

Private

Agriculture

0.008

Ramchandra S/o
Shivbalak, Santram,
Ram Kumar, Shiv
Kumar S/o Asharfi
Lal

832

Private

Agriculture

0.0048

Smt. Taradevi W/o
Ramsumiran,
Ashutosh Yadav S/o
Kamlesh Yadav,
Annu Shree D/o
Kamlesh Yadav

834

Private

Agriculture

0.4466

Premier Car Sales Ltd.
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Company Register
Company Director
Suresh Kumar
Aggarwal S/o Late
Ratanlal Agarwal

835

Private

Agriculture

0.01

Budhilal S/o
Prathvipal, Suresh
Kumar Agarwal S/o
Late Ratanlal
Agrawal, Smt. Maduri
Devi, Km. Suneeta,
Pramod Kumar,
Akash Kumar
W/D/S/O Late
Ramnaresh

836

Private

Agriculture

0.0252

Smt. Swaroopadevi
W/o Rameshwar, Smt.
Kanti Devi W/o
Ravidev, Priya Yadav
D/o Ramnaresh Yadav

837

Private

Agriculture

0.002

Surjadei W/o
Ramkishun, Ashutosh
Yadav S/o Kamlesh
Yadav, Ramsaran,
Umashankar S/o
Bhabhuti, Kamlesh
Yadav S/o Chandrapal
Yadav, Annu Shree
D/o Kamlesh Yadav,
Vikesh Yadav S/o

Kamlesh Yadav

Village: Sa

larpur

9

248/2

Private

Agriculture

0.3246

Anrudh Kumar,
Radheykrishna S/o
Satrohan, Ram Vilash
S/o Shriram Smt.
Krishanwati W/o Late
Satrohan, Anamika
Patel Age 7 years,
Anshuman Patel Age
5 years, Aditya Kumar
Sanrakchak mother,
Smt. Moni Verma
W/o Aditya Kumar

Village: Dariba

10

1313

Private

Agriculture

0.0828

Chandrakumar,
Sravankumar S/o
Hanoman, Yasoda &
W/o Hanoman,
Manojkumar,
Shyamlal, Rajendra
Kumar S/O Late
Jangbahadur

11

772

Private

Agriculture

0.042

Arvind Kumar S/o
Ram Autar, Arun

Kumar S/o Nanda,
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Ashok Kumar S/o
Shivshankar, Smt.
Ramrani W/o Late
Baijnath, Anuj
Kumar, Km. Anjali
S/D/O Baijnath,
Seema W/o Jitendra
Kumar, Suhana Patel,
Satyam Patel, Mahima
Chaudhary age 14
years S/D/O Jitendra
Kumar Sanrakchika
mother Seema

Total

1.1602

[F. No. 12037/57/2012-UP/NH-I1 (PT-I111)/3D]
SHAIKH AMINKHAN, Director
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